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Western Coast guch as Bombay, Goa,
Mangalore and Cochin; and

(b) whether Governmen; propose
to accord priority to complete this
project in view of the fact that it
wou'd shorten the present, rail dis-
tance between Delhi and Cochin by
about 500 Kms?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA.
MENTARY AFFAIRS (SHR1 MAL-
LIKARJUN): (a) and (b) Work on
a new BG, Line from Apta to Roha,
ag g first stage of the construction of
West Coast (Konkan) line (Bombay
to Mangalore) ig in progress. The
present resourceq position doe« not
permit of extension of the line further
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Introduction of new trainse between
Hyderabad and Delhio -

1577. SHRI K. V. R. S. BALA SUB-
BA RAO: Will the Minister of RAIL-
WAYS be pleased %o state:

(a) whether Government are aware
of the difficulties bemng faceq by
passengers in coastal Andhra Pradesh
due to lack of enough accommodation
in traing running between Hyderabad
and Delhi;

(b) it so, what steps are being
taken by Government to introduce
new traing to lessen the present con-
gestion between coastal district and
Hyderabad; and

(c) what other steps are being
taken by Government to lessen con.
gestion in trains between Hyderabad
and Delhi?
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (c) The existing
services have been found to cater by
and large satisfactorily to the present
level of traffic. 123/124 A.P. Express
wag double-headed from 6-5-81 tnd
the load of 7/8 Godavari Express
was augmented by one secong class
sleeper coach from 1-7-81. Also one
first clasg coach was replaced by one
AC 2.ti¢ér on 7/8 Express from 5-6-81.
Due to line capacity constraints on
sectiong enroute, it is not feasible
to introduce an additional train bet-
ween Waltair and Hyderabad. How-

. ever, there is a proposal under exami-

nation to increase frequency of 173/
124 AP. Express and action ag found
Teasible will be taken.

Railway accident on NF Railway

1578, SHRI ROEIN KAKATI. Will
the Minister of RAILWAYS be
pleaged to state: :

(a) ,the number of passengers kill-
ed, injured in NF Railway during
the last six months due to (i) derail-
ment, (ii) other accidents such as
bomb blasts and trains collision etc;

(b) the total number of cases of

robberies, thefts during thc above

- period in NF Railway; and

(¢) the amount of compensation
paid to the families of the deceascd

" and to the injured passengers?

-

MENTARY AFFAIRS

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
(SHRI MAL-~

number of

LIKARJUN): (a) The

", passengers killed and injureq in acci-
dents during the last 6 months, ie.
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January to June, 1882 on the Nor-

theast Frontier Railway is given
below:
Category of Casualty
accident —_——————— .
Killed  Injured
Train derailment . . 2
Train collision . 3 6
Bomb Blasts . . 1 3

(b) 14 cases of dacoities/robberies
ang 36 cases of theft of passengerst
belongings from running trains Were
reported on N.F. Railway during
January-—June, 1982,

(¢) No compensation hag been paid
so far, However, a sum of Rs. 10,150/~
has been paid as ex gratia to the
next of kin of those killed and to

the injured persons.

Premium paid to railway companies
by N.F. Railway

1579. SHRI ROBIN KAKATI. will
the Minister of RAILWAYS be
pleased to state: )

(2) the amouit " of rént/premium
per annum paid by NF. Railway to
the (i) Chaparmukh-Silghat ard (ii)
the Katakhal-Lalabazar railway com-
Panies respectively for management
of these two above Companies; and

(b) what are the amount fixed for
acquisition of these two railway com-
panjes? ;

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) In accordance with ¢
the agreements entered into with the
Chaparmukh-Silghat Raiilway Com-
pany Limited and Katakhal-Lala-
bazar Railway Company Limited, the
Central Government hag to ensure a



